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Hoganakkal and Bilugunda Hydro-
Electric Projects in Tamil Nadu

*767. SHRI P. V. PERIASAMY:
Willthe Mini.ter: f ENERGY be pleased
10 state:

{a) whether Government prop se to
start H ganakkal and Bilugunda Hydro-
Elcctric Pr jects t¢ mect the deficit in
Tamil Nadu p:<wer supply; and

(b) if so, when?

THE MINISTER OF ENERGY
(SHRI P. RAMACHNDRAN) (a)
and (b). A revised preject rep rt «.n the
H nganakkal Hydrc-electric Pr ject was
received from the Tamil Nadu Elec-
tricity B ‘ard in 1964. Since inter-State
1ssucs as between Tami! Nadu and
Karnateka pertaining to w: ter ¢vailabi-
Jity, sharing «f benefits and ¢ st etc.
were involved and these had nct been
satisfact rilv resolved, the technical exa-
minati n « f the project ¢ uld nct be
procceded with. No  scheme  repert
in regard to the Bilugunda Hydro-clecttic
Pr ject has been reccived in the Central
Electricity Authority,

The vari us hydro and thermal pro-
jects which are presently under exccu-
tion in the Southern Regi n will, ¢n
completion, augmentsignificent'y the avail-
ability ' f pwer in the Regi n includine
Tamil Nadu.

Kalinadi Hydro-Electric Project

*768. SHRI K. MALLANNA: Wil
the Mini ter ¢f ENERGY be plecased
to state:

(a) the scheduled time v completion
of the Kaiiadi Hydro-Electiic Pr ject;

(b) wh:ther  financial assictznce is
b:ing sought from Kuwait f r ¢ ‘mple-
ti')n >f th: pr ject; and
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(c) financial assistance of Central Go-
vernment have made f-r completicn cf
the project as per tchedule?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) (a)
The Kalinadi Hydrc-clectric  Pre ject
envitages installiticn ¢f 910 MW
(6x135+2x50MW) ¢ f gencrating capacity.

Taking into account the present pre gri:s -

¢fthe work, the first Unit of 135 MW
18 likely to be commissi red by Octe-
ber, 1978 and the seccnd Unit by March
1979.

(b) and (c) A lcan 2grecment wrs cn-
tered intc with the Kuwait Fund for
Arab Ec¢' nemic Develcpment fcr a I an
cquivalent to R:.. 45 crrres fir the
Prcject.

The Prcject is being executed ¢+ port
of the State Plan and cncutl:y ¢ fRe. 41
crores has been eermerked for this Pre -
ject in the Annual Plen fcr 1977-78.

Investigation into Alleged Assault
on Shri Sanjay Gandhi

*769. SHRI HARI VISHNU KA-
MATH: Will the Mirister «f HOME
AFFAIRS be pleated t¢ refer tw the
reply given to Unt:rred Questicr N .
522 «n the 1sth June. 1977 reg:idirg
investiraicn into :lleged ::sault ¢n Shit
Sanjay G:ndhi and state:

(3) whether the invettigaticn irte the
alleged arsault c¢n Shri  Sanj:y Gendhi
¢n March 14, 1977 hes been ce mpleted:
and

(b) if so, the upshet thereof ?

THE MINISTER OF HOME
AFFAIRS (SHRI CHARAN SINGH)
(a) Ne. Sir.

(b) Diesnctarite.

Crmmittee Recommen-
dations

Kothari

«770. SHRI T. BALAKRISHNIAH:
Will the Miriter « f HOME AFFAIRS
be pleased to stite:

(a) whether Gavernment  have
reccived the scheme ¢t the Kctheri
Cemmittee in reg: rd tc recrvilment to
1.A.S. snd cther Cl:«s 1 Cential Ser-
vices; and

(b) what are its reccmmendstions ?
THE MINISTER OF HOME

AFFAIRS (SHRI CHARAN SINGH)
(a) Yes, Sir.
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(b) The gist of the main recom-
moandations of the K-thari Committee
is given in paragraph ¢ of the 26th
Rep.rtof the Uni n Public Service Com-
missi n fir the period frem April 1,
1975 to March 31, 1976. C-pies of the
Uni n Public Service Commission’ re-
port have been placed cn the Table cf
the House cn 215t June, 1977, m

Indigenous Nuclear Power
Reactor

*771. DR. MURLI MANOHAR
JOSHI : Will the Minister c f ATOMIC
ENERGY be pleared to state:

‘. (a) whether there is ary prip sal at
hand to develcp a t tallv indigenc us nu-
clear prwer reacicr;

(b) i{ sc, the acti n taken by Guvern-
ant in the matter; and

(c) whether Government prepese to
have a time-bound prn gremme fcr evolv-
ing an appropriste nuclesr technelegy
relevant to Indian ¢ nditicns with special
applicati>nsto the generaticn« f pcwer ?

THE PRIME MINISTEk (SHRI
MORAR]JI DESAIL:

(a) Government’s policy is *o construct
nuclear p>wer reactors with maximum
indigenous materials and comp- nents.

(b) Government have taken steps 10
develop manufacturing capability within
the country for pracrically the entire range
of materials and compcnents required fer
nuclear power reactors, The participa-
tion cf publicand private Secter industries
has been successfully enlisted in this ac-
tivity. Certain specialised materials and
compcnentsare manufactured in the units
of the Dcpartment of Atomic Energy.

(c) Heavy water moderated snd c~oled
natural uranium-fuelled reactors cf the
type presently under c nstruction are
cansidered suitable in Indian ¢onditions
for generation of power.

Work to Rule Agitation by Technical
Staff of DESU

*772. SHRI KACHARULAL HEM
RAJ JAIN: Will the Minister of
‘ENERGY be pleased tc state:

(a) whether the technical Supervis ry
staff of the Delhi Electric Supply Un-
dertaking resorted to work to rule agita-
tion; |

(b) if so, their demands:

AUGUST 83, 1877
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_ () whether this zgitaticn het e
in the frequent pc wer shecddirg f 3 ¢ 1 1
hcurs perticuli 1}y in the wellid ity 1 ¢
of Delhi; and

_ (d) the ecticn teken by Govarmert ©
imprcve the :itucticn?

THE MINISTER OF ENERGY
SHRI P. RAMACHANDRAN)

(a) Yes, Sir.

(b) The Asscciaticn hee noer kirg
for the carly finalizeticn « § the Recrtit-
ment & Preme ticn Rules :nd remeval of
stagnaticn in the crdres «f Techricel
Superviscrs Grede A’ and¢ B’ and in thi
¢ nnecticn their m:in demirds ire =—

(i) All Incpecti r¢ whe hove compic
ted 8 years service in the gride ©
R". 300—655 shculd be zppuinted ¢
Assistant Engincers in the scele <f
RS, 250—1000 ¢'r they shculd be given
the grade f Rs, g45c—1c00 if the
p-Sts are nut avail ble.

{1j) The p-sts ¢f Superintendents
Technical)in the grede ¢ f R, 4cc—750
shculd be upgreded te the pocts of
Assvistent Engincers in the grede «f
Rs. 450~—1000.

(iii) All direct recruitment at the
leve]l of Assistant Ergineers shc uld be
stc pped.

(iv) All sppcintments mide to tre
pests ¢ f Astictent Engineers during last
three years she ud be queche.

(¢) The agitaticn hos resulted in delays
in rertoratin of pewer supply after a break
dcwn, The <ituaticn hes further been
aggravated due to hevy -zins during July,
this year.

(d) Every emort 1S being made by tre
Dethi Electric Supply Undertaking to
ensure continuity « f electricity supply »s
far as p~ssible. Neg-tiations are being
held by the Delhi Administration and
DESU Management tc review the Situe-
ticn and to rescove the issueS raised by
the Association, thrcugh mutual discus-
sirn  and agrcement. DiSciplinery
action has alsc been initicted cgrinst
delinquent «fficials. Nctice has been
issued thrcugh the Press ¢n 26-7-1977
requiring Technical Supervisersand ¢ thers
to restore normel weorking within 48
hcurs failing which they wculd becc me
liable for disciplinary ¢cticn,





